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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
Original Application No. 1172/2024

IN THE MATTER OF:
Ashish Kumar Pathak e Applicant
. Versus :
Union of India & Ors.  seeee Respondent(s)
INDEX
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Report on behalf of the Respondent No.-6, Uttar
Pradesh Pollution Control Board, in compliance
to the order dated 20.09.2024 passed by this

Hon’ble Tribunal.
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A Copy of the letter No-788/NGT OA
No.1172/2024/24-25 dated 28.10.2024 is being
annexed herewith as Annexure No.-R6/1.

A Copy of the inspection report alongwith
photographs s being annexed herewith as

Annexure No.-R6/2.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1172/2024 »

IN THE MATTER OF:

Ashish Kumar Pathak

Versus
Dnionst B @O, - @ 0 0 a5

RESPONSE ON BEHALF OF THE RESPONDENT NO.-6, UTTAR
PRADESH POLLUTION CONTROL BOARD, IN COMPLIANCE
TO THE ORDER DATED 20.09.2024 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BEN CH, NEW
DELHI

I, ShashiVindkar, aged about 41 Year S/o Shri Lala Ram presently
posted as Regional Officer, Uttar Pradesh Pollution Control Board
(hereinafter “UPPCB), Varanasi, do hereby solemnly affirm and state
on oath as under:

1. That I am Regional Officer of UPPCB, Varanasi. I say that I am

lly conversant with the facts of the case and in the
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vementioned capacity am competent and authorized to swear

)¢ present Affidavit,
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That this Hon’ble Nation Green Tribunal, Principal Bench, New

Delhi (hereinafter “Hon’ble Tribunal”) vide its order dated

20.09.2024 directs the respondents to file their response. The

operative portion of the order is quoted herein under:

e 4. Issue notice to the respondents for filing their
response by way of affidavit at least one week before
the next date of hearing. If any respondent directly
files the reply without routing it through his
advocate, then the said respondent will remain
virtually present to assist the Tribunal. Applicant is

directed to serve the respondents and file affidavit of

service at least one week before the next date of

hearing...... N

That in compliance to the order dated 20.09.2024 passed by this
Hon’ble Tribunal, a letter has been sent by the UPPCB vide its
letter No-788/NGTOANo.1172/2024/24-25 dated 28.10.2024 to
‘the Executive Engineer, Bandi Prakhand, Irrigation Department,
Varanasi, Varanasi Development Authority, Varanasi, Nagar
Nigam, Varanasi. A copy of letter dated 28.10.2024 is being
annexed herewith as Annexure No.-R6/1.

That further in pursuance to the order dated 20.09.2024 passed by

this Hon’ble Tribunal, a site inspection has been carried by the

W
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officials of the UPPCB on 30.10.2024. During the site inspect'ion
no construction work was found. A copy of inspection report along
with photographs is being annexed herewith as Annexure No.-
R6/2.

. That the contents of this response are correct to my knowledge and
that the annexure annexed to this are belief to be true on the basis
of records.

6.  That the above response of Respondent No.-6, Uttar Pradesh
Pollution Control Board, is submitted before this Hon’ble Tribunal

for kind perusal and consideration.

Ve 2, | Q/ '
/ DEPONENT

U K. Shaturvedi
VERIFICATION

N.13373/17

- I, the deponent named above, do hereby verify that the content of
this affidavit are true to my knowledge are true on the basis of records
and as per legal advice. No part of it is false and nothing material has
been concealed. So, help me GOD.
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B 4 Annexure No.-R6/Y

e T_ %ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD, VARANASI
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“1. In this original application, the allegation of the Applicant is that a new building/construction is
being raised illegally at Rani Ghat (beside the Rani Kothi) in Varanasi adjacent to Prahlad Ghat on
the bank of river Ganga. The submission of Counsel for the Applicant is that the details of the
person raising such illegal construction are not known. He has submitted that PIL No. 31229/2005
was filed before the Allahabad High Court which has now been transferred to the NGT and in terms
of the order passed in that PIL, such construction is not permissible. He has also raised the plea
that the flood plain zone of river Ganga has not been defined till now and the site where
construction is being raised is just on the bank of river Ganga.
2. The Tribunal is examining such an issue in OA No. 515/2023 which has been registered on
transferred PIL from the Allahabad High Court wherein the interim order passed by the Division
Bench of the Allahabad High Coxit is operating.
3. The OA raises substantial issues relating to compliance of the environmental norms.
4. Issue notice to the respondents for filing their response by way of affidavit at least one week
before the next date of hearing. If any respondent directly files the reply without routing it through
his advocate, then the said respondent will remain virtually present to assist the Tribunal. Applicant
is directed to serve the respondents and file affidavit of service at least one week before the next
date of hearing.

5 List alongwith OA No. 515/2023 on 12.11.2024."
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5 Annexure No.-R6/2
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" ...4. Issue notice to the respondents for filing their response by way of affidavit at least on¢ week
before the next date of hearing. If any respondent directly files the reply without routing it through his
advocate, then the said respondent will remain virtually present to assist the Tribunal. Applicant is directed to

serve the respondents and file affidavit of service at least onc week before the next date of hearing.
5, List alongwith OA No. 515/2023 on 12.11.2024."
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atitude 25 32248
Longitude 83 029162
Elevation. 85 14214 m
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Latitude, 25 322453
Longitudse: 83 029096
Elevation 95 14214 m
Accuracy. 130m

Time. 10-30-2024 11:50
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